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 Title:  Further  discussion  regarding  need  drought  situation  in  various  parts  of  the  Country.

 HON.  DEPUTY  SPEAKER:  The  House  shall  now  take  up  Item  No.19.  Further  discussion  on  the  drought  situation  in  various  parts  of  the  country  raised

 by  Shri  Jyotiraditya  M.  Scindia  on  7%  December,  2015.

 Shri  Ashok  Kumar  Not  present.

 Shri  Sanjay  Jadhav.

 Interruptions)

 CsHRI  SANJAY  HARIBHAU  JADHAV  (PARBHANI):  Thank  you,  Sir,  with  blessings  of  hon.  Shivsena  Chief  Balasaheb  Thakre,  I  rise  to  take  part  in  the
 discussion  on  drought  on  behalf  of  Shivsena.  ...(Jnterruptions)  For  the  last  three  years,  our  country  especially  Maharashtra  is  facing  drought
 situation.  In  this  regard,  some  measures  should  be  taken  but  they  are  being  taken.  Farmers  are  consistantly  facing  drought  situation  in  the  State.

 Interruptions)

 (Interruptions)

 THE  MINISTER  OF  LAW  AND  JUSTICE  (SHRI  D.V.  SADANANDA  GOWDA):  Mr.  Deputy  Speaker,  Sir,  stalling  the  House  for  no  reason  like  this  is  highly
 undemocratic.  How  can  the  Government  interfere  with  the  administration  of  justice  by  the  judiciary?  Can  we  dictate  terms  to  judges?  Everybody
 knows  everything.  Stalling  the  House  like  this  is  undemocratic.  It  is  not  fair.  ...(  Interruptions)

 Yesterday  we  began  the  discussion  on  drought  in  the  country.  Now  they  are  not  interested  in  that.  Some  personal  vendetta  issue  is  being
 brought  inside  the  Parliament  and  they  are  stalling  the  House.  It  is  quite  undemocratic,  Sir.  This  is  intolerable.  ...।  Jnterruptions)

 The  people  of  the  country  are  watching  as  to  how  these  MPs  are  behaving  inside  the  Parliament  instead  of  discussing  issues  which  are  in  the
 larger  interest  of  the  country  which  need  to  be  taken  into  consideration.  Congress  people  should  go  to  their  places  and  explain  why  they  are  coming
 inside  the  well  of  the  House.  ...(  Jnterruptions)

 HON.  DEPUTY  SPEAKER:  If  you  want  to  say  something,  go  to  your  places  and  speak.  Would  Mr.  Kharge  like  to  say  something  regarding  this?

 (Interruptions)

 SHRI  MALLIKARJUN  KHARGE  (GULBARGA):  Sir,  I  do  not  want  to  say  anything  because  they  never  allowed  me  any  time.

 HON.  DEPUTY  SPEAKER:  Please  go  to  your  seats.

 Interruptions)

 oft  Ja  सिंह  चन्दू माजरा (आनंदपुर  साहिब]  :  (व्यवधान)  ये  संसद  को  अखाड़ा  बनाना  चाहते  हैं,  ... (व्यवधान) यह लोकराज की नीति का उल्टा है, गट  लोकराज  की  नीति  का  उल्टा  है।  ...(व्यवधान) मैं  कहना  चाहता  हूं  कि  एक
 गंभीर  मामले  पर  जब  बहस  हो  रही  हो,  तब  कांग्रेस  वाले  उसमें  टांग  अड़ाते  हैं।  (व्यवधान)  इनको  ऐसी  बातें  नहीं  करनी  चाहिए  ...(व्यवधान)  आज  देश  का  किसान  खुदकुशी  करने  पर  तुला  हुआ  है|

 (व्यवधान 3  किसानों  को  मुआवजा  नहीं  मिल  रहा  हैं।  (व्यवधान 3

 थी  एपी  जितेन्द्र  ड्ड़ी  (महबूबनगर):  सर,  तेलंगाना  एरिया  के  अंदर  अकाल  पड़ा  हुआ  है।  ...(व्यवधान)  There  are  a  lot  of  farmers  who  are  looking  forward  to  the  decision
 of  the  Parliament.  In  our  State,  231  mandals  have  been  declared  as  drought-prone  areas.  ...।  Interruptions)  So,  we  want  a  discussion  which  has  to  be
 held  in  the  Parliament.  ...(Jnterruptions)  A  discussion  under  Rule  193  has  to  be  held  and  we  have  to  take  a  decision  on  that.  This  is  a  very  important
 decision.  ...(Jnterruptions)  You  have  to  allow  this  discussion  to  go  ahead.

 HON.  DEPUTY  SPEAKER:  Hon.  Members,  I  request  you  to  go  to  you  seats,  rise  there  and  if  you  want  to  say  anything,  you  can  do  so.



 Interruptions)

 HON.  DEPUTY  SPEAKER:I  am  allowing  if  you  want  to  say  something.

 SHRI  RAJIV  PRATAP  RUDY:  Hon.  Deputy  Speaker  Sir,  in  my  capacity  as  Minister  of  State  for  Parliamentary  Affairs,  I  have  a  right  to  talk  to  the
 Members  of  all  political  parties  that  they  have  a  right  to  speak.  ...(Jnterruptions)  The  Members  from  all  political  parties,  from  Akali  Dal  to  TDP,  want
 to  speak.  a€!  (Interruptions)  I  am  very  surprised  and  very  shocked  that  my  talking  to  the  Members  of  various  political  parties  who  have  an  issue  to
 raise  was  obstructed  by  Shrimati  Sonia  Gandhi.  ...(Jnterruptions)  I  really  do  not  know  why  she  is  getting  upset  about  it.

 HON.  DEPUTY  SPEAKER:  The  House  stands  adjourned  till  3:00  pm.

 14.12  hours

 The  Lok  Sabha  then  adjourned  till  Fifteen

 of  the  Clock.

 15.00  hours

 The  Lok  Sabha  re-assembled  at  Fifteen  of  the  Clock.

 (  Hon.  Deputy  Speaker  jn  the  Chair)

 (Interruptions)

 15.0  A‘’/2  hours

 (At  this  stage,  Shri  Deepender  Hooda  and  some  other  hon.  Members  came

 and  stood  on  the  floor  near  the  Table.)

 Interruptions)

 थी  भ्रांत मान  (संगरूर):  उपाध्यक्ष  जी,  बहुत  ही  गंभीर  मुद्दे  पर  बहस  चल  रही  हैं,  ...  व्यवधान  )  पंजाब  के  किसान  मर  रहे  हैं,  वहां  के  किसान  खुदखुशी  :  रहे  हैं  ...(व्यवधान)  कांग्रेस  के  लोगों
 नें  इस  पर  बोला,  आज  जब  हमारी  बारी  आई  तब  Oy  लगा  रहे  हैं.  हाऊस  को  नहीं  चलने  दे  रहे  हैं,  (व्यवधान  )  मैं  पंजाब  पुलिस  के  फेक  इनकाऊंटर  का  मामला  उठाना  चाहता  था|  बहुत  सारे
 गंभीर  मुद्दे  हैं  (व्यवधान 3  पंजाब  में  फेंक  इनकाऊंटर  का  एक  मामला  दिल  दहला  देने  वाला  हैं,  इस  घटना  का  खुलासा  हुआ  है,  ...(व्यवधान)  कांग्रस  वालें  हाऊस  को  नहीं  चलने  दे  रहे  हैं, यह
 choc, की  हत्या  हैं  ...(व्यवधान  )  |

 HON.  DEPUTY  SPEAKER:  Shri  Sanjay  Jadhav,  you  start  speaking.

 Interruptions)

 15.01  hours

 DISCUSSION  UNDER  RULE  193

 Drought  situation  in  various  parts  of  the  Country  Contd.

 HON.  DEPUTY  SPEAKER:  Now  we  shall  take  up  Item  No.  19  Further  discussion  on  the  drought  situation  in  various  parts  of  the  country  raised  by
 Shri  Jyotiraditya  M.  Scindia  on  रਂ  December,  2015.

 Shri  Sanjay  Jadhav

 CsHRI  SANJAY  HARIBHAU  JADHAV  (PARBHANI):  Hon.  Deputy  Speaker  Sir,  in  our  country,  lot  of  farmers  have  committed  suicide  due  to  drought
 situation.  There  are  many  reasons  responsible  for  it,  like  bank  loans,  water  level  issue  etc.  For  revenue  collection,  Government  has  permitted  sand
 extraction  from  river  beds  ...(  Interruptions)



 कौशल  विकास  और  उद्यमिता  मंत्रालय  के  राज्य  मंत्री  तथा  संसदीय  कार्य  मंत्रालय  में  राज्य  मंत्री  (शी  राजीव  पूताप  रडी):  उपाध्यक्ष  महोठय,  आज  हम  सब  जड़त  दुखी  हैं  (व्यवधान)  आज  सवन
 के  भीतर  हम  सुबह  से  अव  कर  रहे  हैं  ...(व्यवधान)  कांग्रेस  के  सदस्य  किस  Aor  को  उठाना  चाहते  हैं,  ...  व्यवधान  )  आििट  उन्हें  किस  बात  से  आधार  पहुंचा  है  ..  व्यवधान)  उनकी  नेती
 arch  सोनिया  गांधी  जी  यहां  उपस्थित  हैं  ...(व्यवधान))  वे  स्वयं  आकर  अपने  सांसदों  को  कह  रही  हैं  (व्यवधान)  कि  सदन  नहीं  चलने  देना  हैं,  नढ़  सदन  में  खुद  उपस्थित  हैं|  (व्यवधान)  सदन
 के  सदस्य  जानना  चाहते  हैं  कि  व  कौन  सा  Acres  हैं  जिसके  कारण  सवन  में  हमारे  कांग्रेस  के  माननीय  सदस्य  उत्तेजित  हैं,  ...(व्यवधान)  सूखे  के  सवाल  पर  हर  सदस्य  बोलना  चाहते  हैं

 (व्यवधान)  भगवंत  माल  जी  बोलना  चाहते  हैं,  शिवसेना  के  हमारे  सदस्य  बोलना  चाहते  हैं  (व्यवधान),  अकाली  ठल  के  लोगों  ने  बोला  है  (व्यवधान)  बीजेपी  के  सदस्य  सूखे  के  सवाल  पर
 बोलना  चाहते  हैं  ...(व्यवधान  देश  के  करोड़ों  किसान  सदन  की  तरफ  देख  रहे  हैं  (व्यवधान)  कि  सरकार  सूखे  के  सवाल  पर  क्या  पहल  करना  चाहती  हैं  ...(व्यवधान  सोनिया जी  सदन  में  हैं,
 अगर  उनके  सदस्य  कोई  बात  रखना  चाहते  हैं  ...(व्यवधान  )  या  बाहर  किसी  तरह  की  घटना  हुई  है,  किसी  न्यायिक  घटना  के  कारण  किसी  yor  का  उनको  उत्पीड़न  हो  रहा  हो  (व्यवधान),  सदन
 के  सामने  एक  सदस्य  की  हैसियत  से  वह  अपनी  बात  रखने  के  लिए  स्व तंतु  हैं  (व्यवधान)  उनके  सदस्य  अपनी  बात  रख  सकते  हैं  ...  व्यवधान),  पूरे  सदस्यों  ने  ऐसा  क्या  गुनाह  किया  हैं  कि  आज
 बिना  किसी  कारण  के,  बिना  किसी  fA  crr  के,  आज  सदन  की  गतिविधि  बाधित  कर  रहे  हैं  (व्यवधान)  आप  नारे  लगा  रहे  हैं,  आप  देश  में  यह  संवाद  पहुंचाना  चाह  रहे  हैं  कि  हम  सदन  नहीं  चलने
 देंगे  ...।  व्यवधान )  |

 महोदय,  यह  अपने  आप  में  बहुत  डी  गंभीर  मामला  हैं  ...(व्यवधान  )  यदि  आपके  खिलाफ  आयो  हैं  ...(व्यवधान )  या  उसके  कारण  यदि  आप  आंठोलित  हैं  तो  अपने  Acer  को  रखें,  न्यायालय में
 सरकार  का  कोई  हस्तक्षेप  लीं  होता  हैं।  (व्यवधान  )  मुझे  ऐसा  अनुमान  लग  रहा  हैं  कि  किसी  न्यायालय  की  घटना

 को  लेकर  फांवे  के  माननीय  सदस्य  इस  बात  को  लेकर  आपत्ति  जता  रहे  हैं;  (व्यवधान)  सरकार  का  इससे  कुछ  भी  लेना-देना  नहीं  हैं  (व्यवधान  )  ज  सदन  का  इससे  कुछ  लेना-देना  हैं।  सदन
 के  बहुमूल्य  समय  को  ...(व्यवधान)  सूखे  के  सवाल  पर  पूरा  देश  बहस  सुनना  चाह  रहा  हैं  (व्यवधान)  मैं  सीधे  तौर  पर  (व्यवधान)  कांग्रेस  की  नेता  श्रीमती  सोनिया  गांधी  जी  हाउस  के  भीतर
 उपस्थित  होकर  माननीय  सदस्यों  से  आबढ़  नहीं  कर  रही  हैं  ...।  व्यवधान)  कि  वे  सदन  को  बाधित  न  wy)... (carats:  )  उन्होंने  कोई  नोटिस  नहीं  दिया  है  ...(व्यवधान)  उन्होंने  कोई  WA  नहीं
 उठाया  हैं|  ...(व्यवधान)  उन्होंने  किसी  A  ores  को  नहीं  रखा  हैं  और  टीएमसीके  सदस्य  ...(व्यवधान)

 SHRI  SUDIP  BANDYOPADHYAY  (KOLKATA  UTTAR):  Sir,  what  is  happening?a€!  (  Interruptions)  Sir,  the  allegations  of  vindictiveness  are  appearing  in
 the  minds  of  the  Opposition  Parties.  The  Opposition  Parties  are  feeling  that  vindictiveness  is  causing  uneasiness  in  their  normal  functioning.  So,
 vindictiveness  of  the  Government,  in  any  form,  towards  the  Opposition  is  to  be  stopped....(  Interruptions)  A  few  minutesਂ  back,  Leader  of  the  Indian
 National  Congress  Party,  Madam  Sonia  was  correctly  saying  that  the  day  Shri  Kharge  was  trying  to  raise  the  issue  of  da/its,  he  was  not  allowed  to
 speak.  His  mike  was  switched  off,  which  normally  does  not  happen  in  the  case  of  the  Leader  of  the  Opposition.  That  is  the  reason  why  we  are
 protesting  together.  Some  Members  may  be  in  the  Well  and  some  may  not  be  in  the  Well  but  we  are  united  on  this  issue  and  we  want  to  see  that
 the  Opposition  Parties  are  not  made  target  by  the  Government....(  Jnterruptions)

 oft  राजीव  पूताप  रूडी  :  उपाध्यक्ष  महोदया,  सुदीप  बल्दोपाध्यारा  साहब  ने  यह  Acre  गा  हैं  कि  हम  विल्डिक्टित  हैं  और  सरकार  विव्डिविटव  हैं।  (व्यवधान)  अगर  सदस्य  के  पास  ऐसे  पूमाण  हैं  कि
 सरकार  विन्डिक्टिव  है  तो  हम  आबढ़  करेंगे  कि  वे  अपने  स्थान  पर  खड़े  होकर  ...(व्यवधान)  और  अगर  सोनिया  जी  को  यह  लगता  हैं  कि  हम  विन्डिक्टिव  हैं  ...  व्यवधान)  सरकार उनके  खिलाप  है,
 तो  वे  स्व तंतु  हैं  कि  सदन  के  फ्लोर  पर  आकर  हमें  बतायें  कि  किस  प्रकार  से  हम  विन्डिक्टिट  हैं।  ...(व्यवधान 3

 महोदय,  अगर  कोर्ट  ले  उनके  खिलाफ  कुछ  ऐसी  बातों  पर  संज्ञान  लिया  हैं,  तो  आखिर  यह  पूरा  सदन  उसके  लिए  किस  प्रका  से  जिम्मेदार  हैं?  (व्यवधान 3  आखिर  यह  पूरा  देश  उसके  लिए  किस
 yer  से  जिम्मेदार हैं?  ...(व्यवधान)  यदि  ज्यूडिशियल  कोई  निर्णय  लेता  हैं  या  कोई  संज्ञान  लेता  है,  तो  हम  किस  प्रका  से  विठिडिक्टिव  हैं?  ...(व्यवधान)  हमारी  सरकार  अठारह  महीने  से  है|

 (व्यवधान)  हम  इस  काम  को  कर  रहे  हैं।  (व्यवधान )  अभी  तक  इस  सदन  में  कोई  भी  माननीय  सदस्य  आकर  यह  बात  जहां  रख  रहा  हैं  (व्यवधान)  हम  अवट  रूप  से  पूछना  चाहते  हैं  कि  आप

 ...।  व्यवधान  )

 THE  MINISTER  OF  LAW  AND  JUSTICE  (SHRI  D.V.  SADANANDA  GOWDA):  Hon.  Deputy-Speaker,  Sir,  they  are  alleging  that  the  ruling  party  is
 vindictive  and  our  vindictiveness  is  harming  them.  They  should  spell  out  what  exactly  the  thing  5.66!  (Interruptions)  They  cannot  simply  agitate
 here.  You  are  directing  them  to  go  back  to  their  seats.  Let  them  tell  what  exactly  they  want.  Simply  standing  in  the  Well  does  not  serve  the  purpose.
 It  is  quite  undemocratic  and  this  attitude  will  not  be  tolerated....(  Jnterruptions)

 HON.  DEPUTY  SPEAKER:  I  would  request  all  the  Members  to  go  back  to  their  seats.

 Interruptions)

 HON.  DEPUTY  SPEAKER:  The  House  stands  adjourned  to  meet  tomorrow,  the  9  December,  2015,  at  11  a.m.

 15.09  hours



 The  Lok  Sabha  then  adjourned  till  Eleven  of  the  Clock

 on  Wednesday,  December  9,  2015/Agrahayana  18,  1937/(Saka).


